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133

599

0.0141

134
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0.0256
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0.0743
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22.4416

[T, |. NHAI/26016/LA/2023/Notification/PIU/Lucknow/3D]

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS

NOTIFICATION

New Delhi, the 30th September, 2025

ag FHE™, AT

S.0. 4453(E).— Whereas by the notification of the Government of India in the Ministry of Road Transport

and Highways, SO. 1904 (E) Dated:25/04/2025 , published in the Gazette of India, Extraordinary, Part II, Section 3,
Sub-section (ii) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956)
(hereinafter referred to as the said Act), the Central Government declared its intension to acquire the land specified in

the Schedule annexed to the said notification for building (widening/four-laning, etc.), maintenance, management and
operation of NH-927 (Barabanki -Bahraich Section) in the stretch of land from Km. 37.000 to Km. 45.600 in the
district of BAHRAICH in the state of UTTAR PRADESH

And whereas the substance of the said notification has been published in “The Times of India” dated

01/05/2025 , “Navbharat Times (Hindi)” dated 01/05/2025 ; under sub-section (3) of section 3A of the said Act;

settled the same appropriately;

And whereas the Competent Authority has received objections filed under Section 3-C, considered and
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And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall
vest absolutely in the Central Government, free from all encumbrances.

SCHEDULE

Brief description of the land to be acquired, with or without structure, falling within the NH-927 (Barabanki -
Bahraich Section) in the stretch of land from Km. 37.000 to Km. 45.600 in the district of BAHRAICH in the state of
UTTAR PRADESH

State: UTTAR PRADESH ||District: BAHRAICH

SI. No. Survey/Plot Number Type of Land Nature of Land Area Name of Land
(in Hectares) Owner/Interested
Person

L1 | 2 [T I | 5 [ 6

|Taluk: Kaiserganj

|Village: Mustfabad

1 109 Common Agriculture/Non- 0.0031||Akram, Aslam, Azzam,
Agriculture Mohammad Mukarram,
Mohammad Mujassam

S/o Naeem, Banjar

109

2 11 Government Non-Agriculture 0.0191((Khalihan
11

3 12 Private Agriculture 0.0722((Avadhram, Surya Prasad,
Hariprasad, Shrichand
S/o Somai Ni. Gram,
Smt. Rajrani W/o
Rajkumar, Smt. Renu
W/o Dhanlal Kanaujia
12

4 137 Common Agriculture/Non- 0.0029((Karamchand,
Agriculture Premchand,
Jatendramohan, Vinod
Kumar S/o Jagdish
Prasad, Kaushal Kishor
S/o Shyamsunder,
Nandakishor S/o
Shyamsunder, Smt.
Geeta Shrivastav W/o
Rameshchandra
Shrivastav, Banzar.
137

5 || 16 ||Private ||Agriculture || 0.0286| |Krishna Kumar S/o
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Chandrabhan Dev,
Ramkaran, Ramnaresh
S/o Buddhu, Rukaiya
D/o Rahmatullah, Smt.
Sonia W/o Jagdamba,
Sanjay Kumar, Sandeep
Kumar S/o Ramsaran
16

18

Private

Agriculture

0.0154

Ajay Kumar Singh S/o
Surya Baksh Singh ,
Jagdamba Baksh Singh
S/o Dukhaharan Singh,
Vijay Kumar Singh S/o
Surya Baksh Singh,
Sudhir Kumar Singh S/o
Chandrabhan Singh

18

19

Private

Agriculture

0.055

Madrasa Islamia Talimun
Quran Mutawalli Mohd.
Mustakim and
Mohammad Kalim S/o
Maksud Ali

19

197

Private

Agriculture

0.0012

Anjuman Islahul
Muslimeen Baraulia,
Abdul S/o Hameed
Nadvi Sadar, Mohd
Ayub Nayab Sadar,
Rajendra, Sahadev S/o
Dulare

197

198

Government

Non-Agriculture

0.0047

Banjar
198

10

20

Government

Non-Agriculture

0.0113

Water
20

11

21

Private

Agriculture

0.0402

Dhaniram S/o Lale,
Rakesh, Rajesh Kumar,
Srikeshan S/o Chhedi
Lal, Smt. Geeta S/o
Rajesh Kumar.

21

285

Common

Agriculture/Non-
Agriculture

0.0612

Talab, Maulana Ayub
S/o Mohd Ahmed
285

13

286

Common

Agriculture/Non-
Agriculture

0.0292

Karamchand,
Ghanshyambabu,
Jitendramohan,
Premchand Vinod Kumar
S/os Jagdish Prasad,
Rammurat Verma S/o
Hazarilal Verma, Smt.
Asha Gupta W/o Dinesh
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Gupta, Smt. Suman
Kumar alias
Sumankumari W/o
Pawankumar, Banjar
286

14

287

Government

Non-Agriculture

0.0407

Sadak
287

15

288

Government

Non-Agriculture

0.04

Sadak (N.Z.A.)
288

16

289

Government

Non-Agriculture

0.001

Sadak
289

17

290

Common

Agriculture/Non-
Agriculture

0.7981

Executive Engineer
National Highway
Construction Section,
Ghanshyam, Bhagauti
Prasad, Ramkeval, Lallu
S/o0 Devtadeen,
Omprakash S/o Mithlesh
, Tejwant Chandra,
Balwant Chandra Mu.
Geeta Devi W/o
Mithlesh, Ramsamujh,
Santosh Kumar S/o
Mithlesh, Satwant
Chandra S/o Pannalal,
Surendra Kumar S/o
Premchand

290

18

295

Private

Agriculture

0.0089

Parvatidevi W/o
Bhagauti Prasad
295

19

296

Private

Agriculture

0.0333

Imran Ahmed Ansari,
Mohd. Irfan, Mohd.
Lugman Ansari, Mohd.
Salman, Mohd. Anwar
Ansari S/o Mohd.
Naseem Kulsum Bano
‘W/o Mohd. Naki, Zahirul
Nisha W/o Mohd.
Kaleem, Mohd. Mujeeb
S/0 Mohd. NazirMohd.
Aleem Ansari S/o Mohd.
Shabbir, Mohd. Inshan,
Mohd. Imran, Mohd.
Irfan, Mohd. Usman,
Suleman S/o Mohd.
Naki, Mohd. Wasim S/o
Mohd. Shabbir, Mohd.
Haleem S/0 Mohd.
Kaleem, Sarwari Begum
W/o Mohd. Kaleem.
296
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20

297

Private

Agriculture

0.0859

Arif S/o Niamatullah,
Talib Ali S/o
Mohammad Sharif, Noor
Ahmed S/0 Mohammad
Sharif, Firoz Ahmed
Ansari, Badradduja S/o
Ruknuddin, Mu.
Fatimabegum W/o Yusuf
Mohd. Ayyub S/o Yunus
Mohd. Farid S/o
Ruknuddin, Mohd.
Yakub S/o Yunus, Mohd.
Rizwan Ansari S/o
Ruknuddin, Mohd. Sabir
S/o Yusuf, Mohd. Saleh
S/o Yusuf, Haroon S/o
Niamatullah.

297

21

343

Private

Agriculture

0.215

Abdul Karim Ansari,
Abdul Rahim, Abdul
Shakoor, Abdul Saboor
Ansari, Abdul Haleem,
Noor Mohammad sons of]
Abdul Rauf, Mahmood
Ali S/0 Mohd. Ahmed,
Mohd. Azhar, Mohd.
Athar, Mohd. Arshad,
Mohd. Asad, Mohd.
Khubaib, Mohd. Tayyab,
Mohd. Shuaib S/o
Mohd. Ayyub,
Ramanchal S/o Baijnath
343

22

357

Private

Agriculture

0.12

Ashish Kumar Yadav,
Utkarsh Yadav S/o
Ramsaran, Ku. Swati D/o
Ramsaran, Mu. Uma
Devi W/o Mayaram, Mu.
Damayanti W/o
Ramsaran, Ramadhar,
Sushilpal S/o Mayaram.
357

23

358

Private

Agriculture

0.07

Amirka Prasad S/o
Rampati, Arun Minor
Age 11 years S/o
Virender Kumar
Guardian Rajrani Mother
herself, Arjun, Ashok
Kumar S/o Rajitaram,
Urmila S/o Jawabhirlal,
Kunti Devi, Minor Age
17 years D/o Virender
Kumar Guardian Rajrani
Mother herself, Gayatri
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Minor Age 2 years D/o
Virender Kumar
Guardian Rajrani Mother
herself, Jagdamba Prasad
S/o Rampati, Pankaj
Kumar S/o Virender
Kumar, Prabha Devi
Minor Age 17 years S/o
Jawahir Lal Guardian
Urmila Mother herself,
Mu. Sridevi W/o
Rajitram, Mohd. Azhar,
Mohd. Athar, Mohd.
Arshad, Mohd. Asad,
Mohd. Khuwaib, Mohd.
Taiyyab, Mohd. Shuweb
S/o Mohd. Ayub, Rajrani
W/o Virender Kumar,
Rajesh Minor Age 15
years S/o Jawahir Lal
Guardian Urmila mother
herself, Rajesh Minor
age 11 years D/o
Jawahirlal guardian
Urmila, Lalta Prasad S/o
Rajitaram, Shanti Prasad
S/o Rampati, Smt.
Rajkumari W/o Rampati,
Savitri Minor Age 7
years D/o Virender
Kumar Guardian Rajrani
mother herself , Suresh
Kumar S/o Rajitram

358

24 359

Private

Agriculture

0.05

Ashma Begum W/o
Shamshad Ali, Badlu S/o
Noorali, Mohd. Imran,
Mohd. Gufran, Mohd.
Furkan, Mohd. Salman
S/o Shamshad Ali,
Rakesh Kumar S/o
Shivprasad, Ruksana
'W/o Mohammad Sharif,
Wasim S/o Shaukhat,
Shakeel S/o Noorali,
Smt. Gurga Devi W/o
Rakeshkumar , Smt.
Haseena W/o Idrish,
Samsher Ali S/o Waris
Ali, Sufia Begum D/o
Shamshad Ali, Hajra D/o
Ali Ahmed, Hadi S/o
Noor Ali

359
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25

362

Private

Agriculture

0.128

Abu Sahama S/o
Jumman alias
Jamaluddin, Ashfaq S/o
Abdul Rashid, Ibrahim
S/o Abdul Gaffar,
Kamaluddin alias Nanku
S/o Zainul Abdeen,
Khalilur Rahman S/o
Tajammul Hussain, Niaz
Ahmed S/o0 Mustafa Ali,
Nusrat Jahan S/o Riaz
Ahmed, Pir Mohd. S/o
Abdul Gaffar, Mu
Karimunisha W/o Juman
alias Jalaluddin, Mohd.
Faheema W/o Mustafa
Ali, Mukhtar Ahmed S/o
Mustafa Ali, Mumtaz
Ahad S/o Abdul Rashid,
Meraj Ahmed S/o
Mustafa Ali, Mohd.
Faisal S/o Juman alias
Jamaluddin, Mohd.
Rumman S/o Riaz
Ahmed, Mohd. Sufian
S/o Riaz Ahmed, Shaban
Ahmed S/o Mustafa Ali,
Smt. Smt.
Karimunnishan W/o
Jamaluddin, Smt.
Jahirulnisha W/o Abdul
Jalil, Smt. Sarwari
Begum W/o
Kamaluddin, Humera
Begum Minor Age 15
years D/o Riaz Ahmed
Guardian mother

362

26

363

Government

Non-Agriculture

0.003

Chakmarg
363

27

364

Private

Agriculture

0.022

Zahirul Nisha W/o
Mohd. Kaleem, Imran
Ahmed Ansari, Mohd.
Anwar Ansari, Mohd.
Irfan, Mohd. Lugman
Ansari, Mohd. Salman
S/0 Mohd. Naseem,
Mohd. Aleem Ansari,
Mohd. Wasim S/o Mohd.
Shabbir, Mohd. Haleem
S/o Mohd. Kaleem,
Sarwari Begum W/o
Mohd. Kaleem

364
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28

365

Private

Agriculture

0.07

Imran Ahmed Ansari S/o
Mohd. Naseem, Zahirul
Nisha W/o Mohd.
Kaleem, Mohd. Mujib
S/o Mohd. Nazir, Mohd.
Anwar Ansari S/o0 Mohd.
Naseem, Mohd. Aleem
Ansari S/o Mohd.
Shabbir Ansari, Mohd.
Irfan S/0 Mohd. Naseem,
Mohd. Lukman Ansari
S/o Mohd. Naseem,
Mohd. Waseem S/o
Mohd. Shabbir, Mohd.
Salman S/o0 Mohd.
Naseem, Mohd. Halim
S/0 Mohd. Kaleem,
Sarwari Begum W/o
Mohd. Kaleem

365

29

366

Private

Agriculture

0.02

Kulsum Bano W/o
Mohd. Naki, Mohd.
Inshan, Mohd. Imran,
Mohd. Irfan, Mohd.
Usman, Suleman S/o
Mohd. Naki.

366

30

367

Private

Agriculture

0.02

Akhilesh Kumar S/o
Badlu, Mukesh Kumar
S/o0 Badloo, Ram Kumar
S/o Badlu, Smt. Malti
Devi W/o Mata Prasad
367

31

369

Private

Agriculture

0.01

Urmila Devi Ramjage
Sharma W/o Ramjage,
Shiv Balak Sharma,
Kamaldev S/o Chotelal,
Nanhu S/o Jaijairam,
Laxminarayan S/o
Baijnath, Smt. Pushpa
W/o Kamal Prasad, Smt.
Mira Devi D/o Surajmal,
Smt. Maika W/o Badlu,
Smt. Rajjo Devi W/o
Janaki Prasad, Smt.
Shakuntala Devi W/o
Jaynarayan, Smt.
Shayamkala D/o Surajlal.
369

32

37

Private

Agriculture

0.004

Madrasa Islamia Talimun
Quran Mutawalli Mo.
Mustakim and Mo.
Kalim S/o Maksud
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137

33 38

Government

Non-Agriculture

0.061

Banjar
38

34 380

Government

Non-Agriculture

0.0076

Chakmarg
380

35 39

Private

Agriculture

0.081

Mu. Lalli Devi widow
Mishrilal, Smt. Pushpa
Devi W/o Dashrath, Smt.
Shanti Devi W/o
Shivkumar, Sukhar Rani
W/o Rajaram.

39

36 52

Private

Agriculture

0.0703

Irfan Ahmed S/o Ali
Ahmed, Tikaram S/o
Sohanlal, Deepchandra
S/o Ramasare,
Meeradevi W/o Deepak,
Ram Sevak S/o Chhedi,
Smt. Girja Devi W/o
Rajendra Prasad, Smt.
Tahiran W/o Igbal, Smt.
Rekha Devi W/o Rakesh
Kumar, Smt. Lalita Devi
W/o Ram Bahadur

52

37 53

Private

Agriculture

0.0255

Kumari Nancy
Chaudhary Minor D/o
Rampal, Guardian
Father.

53

38 54

Government

Non-Agriculture

0.0086

Rasta
54

39 55

Government

Non-Agriculture

0.056

Banjar
55

40 563

Government

Non-Agriculture

0.008

Rasta
563

41 575

Private

Agriculture

0.148

Suraiya Begum W/o late
Sibtehasan, Afaq
Hussain, Afzal Hussain,
Mujammil Haider, Md.
Haider, Ali Abbas S/o
Sibtehasan, Kaneez
Ummul W/o Haider
Abbas and Zuhair Abbas,
Mohammad Ahmed S/o
Haider Abbas, Kaneez
Fatima W/o Ejaz Hussain
575

42 576

Private

Agriculture

0.03

Smt. Fatima W/o
Ahsanulhaq
576
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43

577

Government

Non-Agriculture

0.004

Chak Marg
577

44

578

Private

Agriculture

0.132

A. Ali S/o Naseeb Ali
578

45

580

Private

Agriculture

0.022

Ali Abbas, Rahat Ali S/o
Najmul Hasan
580

46

581

Private

Agriculture

0.0798

Talib Ali, Noor Ahmed,
Mahfooz Ahmed S/o
Mohd. Sharif

581

47

582

Private

Agriculture

0.1

Mu. Halima W/o
Mubarak Ali, Mohd.
Athar, Mohd. Arshad,
Mohd. Asad, Mohd.
Khubaib, Mohd. Tayyab,
Mohd. Mazhar, Mohd.
Suaib S/o Maulana
Mohammad Ayub,
Mohd. Ashfaq, Mohd.
Aslam, Mohd. Akil S/o
Mubarak Ali, Smt.
Rihana Begum W/o
Abdul Awal, Smt. Salma
Begum W/o Mohd.
Naushad, Afreen Minor
Age 11 years, Aliya
Minor Age 06 years,
Saira Minor Age 01 year,
Salia Minor Age 04 years
D/o Mohd. Rizwan
Guardian Rani Mother,
Chand Minor Age 07
years, Mohd. Ishan
Minor Age 08 years,
Rehan Minor Age 09
years S/o Mohd. Rizwan
Guradian Rani Mother,
Mohd. Magsood, Mohd.
Mansoor S/o Anees,
Mohd. Anish S/o
Nawabkhan, Rani W/o
Late Rizwan

582

48

592

Private

Agriculture

0.135

Jagannath S/o Ramratan,
Smt. Zubeda Khatoon
Ansari W/o Wali Ullah
Ansari, Radhika Prasad
S/o Ramratan, Ramgopal
S/o Shivratan,
Ramchander S/o
Shivratan, Ramnath S/o

Shivratan, Ramprasad
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S/o Ramratan,
Swaminath S/o
Ramratan.

592

49

593

Private

Agriculture

0.155

Rajitram S/o Badal,
Ramkaran S/o Pyare,
Ramchander S/o Pyare,
Smt. Zubeda Khatoon
Ansari W/o Waliullah
Ansari, Smt. Razia
Begum W/o Taj
Mohammad, Santram S/o
Badal.

593

50

594

Private

Agriculture

0.03

Riyaz Ahmed S/o
Mohammad Nazir, Siraj
Ahmed S/o Mohammad
Nazir.

594

51

596

Private

Agriculture

0.038

Kunti W/o Rajaram,
Jagjivan S/o Rajaram,
Nitya Minor Age 5 years,
Suhana Minor Age 13
years D/o Ram Bahadur
Guardian Neelam Mother
herself., Neelam W/o
Rambahadur, Prashant
Minor Age 7 years,
Vishal Minor Age 11
years S/o Ram Bahadur
Guardian Neelam Mother
herself, Fateh Bahadur
S/o Khelavan, Smt.
Ramavati S/o Fateh
Bahadur

596

52

605

Government

Non-Agriculture

0.004

ChakMarg
605

53

608

Private

Agriculture

0.026

Munni Devi W/o Bajrang
Lal, Smt. Fatma W/o
Lallan, Mohd. Haroon
S/0 Abdul Rasheed, Smt.
Mayadevi W/o
Ramsamuj.

608

54

609

Government

Non-Agriculture

0.032

Water
609

55

610

Private

Agriculture

0.0593

Ashok Kumar S/o Sumai,
Urmila W/o Lalla alias

Lallan, Deepu Kumar S/o
Puttilal, Manoj S/o Nand
Kumar, Munni Devi W/o
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Bablu, Rajesh Savita S/o
Puttilal, Ramdulari W/o
Late Puttilal, Vinayak
Sharma Minor Age 11
years Guardian Shraddha
W/o Amit Kumar,
Vimala Devi W/o Nand
Kumar, Veeru Savita S/o
Puttila, IVedprakash S/o
Lalla alias Lallan,
Shubham Varish Minor
Age 09 years S/o Bablu
Minor Sarkaji Munni
Devi, Shaurya Sharma
Minor Age 8 years
Guardian Shraddha
Mother W/o Amit
Kumar, Sanjay,
Vedprakash S/o Lalla
alias Lallan

610
56 611 Government Non-Agriculture 0.0141|[Water
611
57 612 Government Non-Agriculture 0.024(|Banjar
612
58 613 Private Agriculture 0.032(|Ajay Kumar S/o

Sukhram, Indal Kumar
S/o Kamta Prasad, Ms.
Kunti, Phoolmati D/o
Gomti Prasad, Khairul
Ninsha D/o Hiji
Mohammad W/o Babu
Ahmed, Pinky Minor
Age 11 years D/o Kamta
Prasad Guardian Sunita
Mother, Maya Devi W/o
Sukhram, Rakesh
Kumar, Rajesh Kumar,
S/o Sukhram,
Ramnarayan S/o Kamta
Prasad, Satish Kumar S/o
Sukhram, Sudama S/o
Kamta Prasad, Sunita
W/o Kamta Prasad,
Sanjay Kumar S/o
Sukhram, Haribhajan S/o
Kamta Prasad, Hariram
S/o Kamta Prasad.

613

59 614 Private Agriculture 0.007||[Umanath S/o
Gokulprasad,
Kailashnath S/o
Gokulprasad
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ll614

60

616

Private

Agriculture

0.08

Ajay S/o Kalika Prasad,
Anup Kumar Verma S/o
Kalika Prasad, Anjum
Begum W/o Mohd.
Talib, Chandrasen S/o
Kalika Prasad, Pawan
Kumar S/o Kalika Prasad
Mohd. Asif S/o Mohd.
Talib Mohd. Saddam S/o
Mohd. Talib Mohammad
Arif S/o Mohd. Talib
Rahat Ali S/o
Najmulhasan Hajra W/o
Mohd. Talib.

616

61

617

Private

Agriculture

0.001

Manoj Kumar S/o Shiv
Balak
617

62

621

Private

Agriculture

0.105

Radheshyam S/o
Gurprasad
621

63

622

Government

Non-Agriculture

0.016

Banjar
622

64

623

Private

Agriculture

0.06

Dinesh Kumar S/o
Lakhraj Ni. Gram,
Mahesh S/o Lakhraj Ni.
Gram, Ramesh Chandra
Verma S/o Lakhraj Ni.
Gram, Rajesh Kumar S/o
Lakhraj Ni. Gram.

623

65

63

Government

Non-Agriculture

0.1382

Banjar
63

66

Government

Non-Agriculture

0.0252

Abadi
7

67

70

Private

Agriculture

0.054

Karamchand S/o Jagdish
Prasad, Jitendramohan
S/o Jagdish Prasad
Premchand S/o Jagdish
Prasad, Vinodkumar S/o
Jagdish Prasad.

70

68

73

Private

Agriculture

0.03

Adnan Minor Age 11
years, Md. Ayan Minor
Age 07 years, Ruhi
Minor Age 12 years,
Sona Minor Age 15 years
D/o Rais Guardian
Shehnaz mother herself,

Shahnaz W/o Rais,
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Chand Babu S/o Rais,
Jameel Ahmed, Md.
Rasheed, Md. Safiq S/o
Yusuf, Mu. Munni W/o
Yusuf, Sohail S/o Waris
Ali Mansoori, Waris Ali
S/o Ismail

73

69 74 Private Agriculture 0.004|[Rajendra S/o Baburam
74

70 82 Government Non-Agriculture 0.008(|Water
82

71 84 Government Non-Agriculture 0.0026([Water
84

72 88 Private Agriculture 0.0104{[Amit Kumar S/o Suraj
Kumar, Chandraprakash
S/o Shivnarayan, Neeraj
Kumar S/o Suraj Kumar,
Pankaj Kumar S/o Suraj
Kumar, Mu. Neelam W/o
Suraj Kumar.

88

Village: Adampur

73 281 Government Non-Agriculture 0.0089(|Chakmarg
281

74 283 Private Agriculture 0.4087([Ali Abbas S/o

Najmulhassan, Ashfaq
Hussain S/o
Nazmulhassan Smt.
Shahnaz Begum W/o
Hamid Hussain.

283

75 293 Private Agriculture 0.5088([Ali Abbas S/o0 Nazmul
Hasan, Kaneez Waker

D/o Ghazanfar Hussain
293

76 294 Government Non-Agriculture 0.0263||Chakmarg
294

77 301 Private Agriculture 0.0588|[Arbaaz S/o
Mohaiyaddin, Imran S/o
Shamsududdin,
Qamaruddin S/o
Jaharuddin, Jamal
Ahmed S/o Zaharuddin,
Nizamuddin S/o
Jaharuddin, Mu.
Samiman W/o
Shamsududdin, Munna
S/o Shamsududdin,
Mobin S/o Mohyyaddin,
Shakina D/o
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Mohaiyaddin, Shaiba
D/o Shamsuddeen,
Sharukh S/o
Mohyyaddin, Shana W/o
Jaharuddin, Saima Minor
Age 16 years D/o
Shamsuddin Guardian
Samiman Mother

301

78

302

Private

Agriculture

0.1427

Farooq Ahmed S/o
Khalil Ahmed, Mohd.
Yakub S/o Khalil
Ahmed.

302

79

303

Private

Agriculture

0.1793

Nasibul W/o Bashir
Ahmed, Nisar Ahmed
S/o Nasrullah, Baheb
Hasan S/o Anwarul
Hasan, Rashid Ahmed,
Rahish Ahmed S/o
Bashir Ahmed, Raees
Ahmad Minor Age 17
years S/o Bashir Ahmad
Guardian Naseebul
mother self, Sitarun
Minor Age 10 years D/o
Bashir Ahmad Guardian
Mu. Naseebul

303

80

304

Private

Agriculture

0.0187

Anwarul Hasan S/o
Shafqat Ali
304

81

337

Government

Non-Agriculture

0.1712

Banjar
337

82

338

Government

Non-Agriculture

0.0688

Banjar
338

83

339

Government

Non-Agriculture

0.1888

Chak Marg
339

84

341

Private

Agriculture

0.0377

Ilhan S/o Imtiaz Khan
alias Munne Khan, Taj
Khan S/o Ehtiaj Khan,
Mohd. Jisan Khan S/o
Imtiaj Khan alias Munne
Khan, Siraj Ahmad Khan
S/o Ehtiaj Khan,
Hisabuddin S/o Imtiaj
Khan alias Munne Khan
341

85

342

Private

Agriculture

0.0486

Gyanwati W/o Gaya
Prasad, Pankaj Kumar,
Rakesh Kumar, Rajesh,
Ranjeet Kumar S/o Gaya
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Prasad.
342

86 345 Private Agriculture 0.1255|(Aashiq Ali S/o Ishaq
Zahid Ali S/o Ishagq,
Ramzan Ali S/o Ishaq
Shahid Ali S/o Ishaq,
Hussain Ali S/o Ishagq.

345

87 346 Private Agriculture 0.0819|[Sadulla S/o Rajjab.
346

88 347 Private Agriculture 0.2992([Amarnath S/o

Brahmadin, Komal S/o
Brahmadin, Chandrika
S/o Khelawan, Dinesh
S/o Brahmadin, Vijay
Kumar S/o Brahmadin,
Hanuman S/o
Brahmadin.

347

89 348 Private Agriculture 0.1116{[Chedu S/o Ramcharan.
348

90 352 Private Agriculture 0.193(|Phoolmati W/o Bhagwati
Prasad, Ramkishore S/o
Brija

352

91 353 Private Agriculture 0.0532((Chhotelal S/o Ramdas
353

92 354 Government Non-Agriculture 0.0652||Chakmarg
354

93 355 Private Agriculture 0.5884|[Arif Hussain S/o Jaheer
Hasan, Qayam Mehandi
S/o Jameel Hasan, Zakia
Bano W/o Jameel Hasan,
Jabir Ali S/o Zaheer
Hasan, Javed Alam S/o
Jameel Hasan, Rahat Ali
S/o Najmul Hasan,
Saqglain Mehandi S/o
Jameel Hasan, Sarif Ali
S/o Jaheer Hasan

355

94 359 Private Agriculture 0.0642|[Nazim Ali S/o
Mohammad Shafi
359

95 360 Private Agriculture 0.032||Abid Raza S/o Alehsan.
360

96 361 Private Agriculture 0.0537|(Brijlal S/o Ramphal,
Dukhna S/o Chhotelal,
Ramchander S/o
Chhotelal.

361
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97

362

Private

Agriculture

0.0403

Anuj Kumar S/o Ashwini
Kumar, Amit Kumar S/o
Ashwini Kumar, Om
Prakash S/o Sundar Lal
Manju W/o Ashwini
Kumar.

362

98

363

Private

Agriculture

0.0279

Anuj Kumar Maurya S/o
Ashwani Kumar Maurya,
Amit Kumar S/o
Ashwani Kumar Om
Prakash S/o Sundar Lal,
Manju W/o Ashwani
Kumar.

363

99

364

Private

Agriculture

0.025

Uttam Kumar S/o
Sumiran, Chhabilal S/o
Sohanlal, Rammurat S/o
Sohanlal, Vinod Kumar
Maurya S/o Sumiran,
Shyamavati W/o
Sumiran

364

100

365

Private

Agriculture

0.01

Jio S/o Chhabban,
Miyajani S/o Nisar
Ahmad, Mrs. Sunita W/o
Arjun.

365

101

407

Private

Agriculture

0.0016

Ghanshyam S/o
Maniram, Tribhavan S/o
Maniram, Mangal S/o
Maniram, Rakesh S/o
Maniram.

407

102

408

Private

Agriculture

0.155

Bajrang S/o Sarju
408

103

409

Private

Agriculture

0.0164

Kanchhed S/o Bachchu,
Rammilan S/o0 Bachchu
409

104

411

Private

Agriculture

0.4818

Ziauddin S/o Munne, Taj
Khan S/o Ahtiyaz
Ahmed Khan

411

105

412

Private

Agriculture

0.12

Anuj Kumar S/o Ashwini
Kumar, Amit Kumar S/o
Ashwini Kumar, Arun
Kumar S/o Brijlal, Uttam
Kumar S/o Sumiran,
Chavilal S/o Sohanlal,
Manju W/o Ashwini
Kumar, Rammurat S/o

Sohanlal, Vinod Kumar
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Maurya S/o Sumiran,
Shyamavati W/o
Sumiran, Avadharam S/o
Ramgulam, Nirmala
Devi Minor Age 10 years
D/o Ramsurat Guardian
District Magistrate Sir
Bahraich, Murali Prasad
S/o Ramkuware, Sarita
Minor age 15 years D/o
Ramkailash Guardian
District Magistrate Sir
Bahraich.

412

106 414 Private Agriculture 0.2555|Rajkala S/o Anantram,
Vishnu Maurya S/o
Anantram.

414

107 415 Private Agriculture 0.0007((Ishaq S/o Noor
Mohammad, Aashiq Ali,
Zahid Ali, Ramzan Ali,
Shahid Ali, Hussain Ali
S/o Ishaq, Garibun Nisha
W/o Shahid Ali, Md.
Shayd S/o Shahid Ali
415

108 417 Private Agriculture 0.2164([Asgar Ali S/o
Walimuhammad, Kallu
S/0 Ramzan, Mohd. Idris
S/o Ramzan

417

109 420 Private Agriculture 0.202(|Salim S/o Waris Ali
420

110 421 Private Agriculture 0.1757([Shermuhammad S/o
Shafimuhammad
421

111 464 Government Non-Agriculture 0.0857|[Rasta
464

112 465 Private Agriculture 0.0717([Smt. Aziz Fatima W/o
Mujibul Hasan
465

113 466 Government Non-Agriculture 0.0228((Marghat
466

114 467 Private Agriculture 0.2677|[Saeed Khan S/o Habib
Khan
467

115 468 Private Agriculture 0.139||Abdul Malik Khan S/o
Abdul Majeed Ni. Gram,
Abdulla Khan, Musheer
Khan S/o Mohd. Farooq
Khan, Khurshed Alam
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S/o Abdul Rashid, Johra
Begum W/o Abdul
Rashid, Mahmood Alam
Minor Age 10 years S/o
Abdul Rashid Guardian
Mu. Johra Begum
Mother Mu. Kaneez
Fatima W/o Abdul
Majeed Smt. Kaneez
Baker W/o Najmulhasan
D/o Ghazaffar Hussain
468

116

482

Private

Agriculture

1.1596

Anwarulhasan,
Najbulhasan, Yawar
Hussain S/o Shafqat Alj,
Mrs. Aziz Fatma D/o
Mujibulhasan W/o Altaf
Hussain, Mrs. Raeces
Fatma D/o Mujibulhasan
W/o Nevajis Hasan,
Arafat Kazmi D/o Abid
Raza, Vijjat Fatima D/o
Zeeshan Hasan Kazmi,
Mohd. Abid Raza Kazmi
S/o Abid Raza and
Fatima Zahira Naba. D/o
Sadiq Raza Guardian
Mohd. Abid Raza Kazmi
(brother)

482

117

484

Private

Agriculture

0.1485

Kamlesh Kumar S/o
Lalta, Deepak Kumar S/o
Lalta, Nandkishore S/o
Lalta Maheshchandra S/o
Lalta, Mohanlal S/o
Ramkuware,
Rameshchandra S/o
Lalta, Shakuntala Devi
W/o Lalta, Sampat S/o
Ramkuware,
Sureshchandra S/o Lalta.
484

118

485

Private

Agriculture

0.0968

Abhay Kumar S/o
Awadharam, Awadharam
S/o Ramgulam,
Nirmaladevi Minor Age
10 years D/o Ramsurat
Guardian District
Magistrate Sir Bahraich,
Murali Prasad S/o
Ramkuvare, Suresh
Kumar S/o0 Awadharam,
Hridayram S/o Babadin.
485
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119 576 Private Agriculture 0.03({|Mahesh S/o Tilak,
Rambaksh S/o Tilak,
Rambharose S/o Tilak,
Rammurat S/o Tilak
576

120 577 Private Agriculture 0.4956|[Mahesh S/o Tilak,
Rambaksh S/o Tilak,
Rambharose S/o Tilak.
577

121 578 Private Agriculture 0.0825|[Aarti Devi Minor Age 17
years Guardian District
Magistrate Sir Bahraich
D/o Jagatram,
Chandrashekhar S/o
Chetram, Dhulchand S/o
Jagatram, Prakash S/o
Chetram, Badri Prasad
S/o Chetram, Munnidevi
D/o Chetram, Moolchand
S/o Jagatram, Lalbachan
S/o Madhavraj,
Shivsaran S/o
Madhavraj, Santlal S/o
Madhavraj,

578

122 581 Private Agriculture 0.0156{(Mohd. Sharif S/o
Ghulam Rasool, Laddan
S/o Idrish, Shivam
Pandey minor age 13
years S/o Ramnewas
Pandey, Shubham
Pandey minor age 16
years S/o Ramnevas
Pandey, Satyam
Ashtamuni Pandey
Minor Age 8 years S/o
Ramnevas Pandey.

581
123 582 Government Non-Agriculture 0.012(|Chakmarg
582
124 583 Private Agriculture 0.0596((Ajay Pandey S/o

Abhimanyu Pandey, Smt.
Jamwanti Kunwari S/o

Ganeshprasad
583

125 584 Common Agriculture/Non- 0.0051|[Marghat State

Agriculture Government

584

126 586 Government Non-Agriculture 0.0221|[Rasta
586

127 592 Government Non-Agriculture 0.0278||Chakmarg

592
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128

594

Private

Agriculture

0.04

Gurdin S/o Avadharam,
Jitendra Kumar S/o
Avadharam, Teerathram
S/o Mataprasad, Brijesh
Kumar Yadav S/o
Mansharam Yadav,
Malkhan Singh Yadav
S/o Mansharam Yadav,
Rajendra S/o
Mataprasad, Ramjeet S/o
Baburam, Ram Singh S/o
Baburam, Vipin Kumar
S/o Avadharam Guardian
Mu. Mangala Mother,
Sundara Devi W/o
Mansharam Yadav

594

129

595

Private

Agriculture

0.2753

Umesh Kumar S/o
Ramsamujh, Ms. Manju
D/o Ramsamujh,
Gangaram S/o
Ramsamujh, Bachcharam
S/o Ramsamujh,
Baburam S/o Munnilal,
Mu. Mayawati W/o Late
Ramsamujh, Raksharam
S/o Munnilal, Ramjeet
S/o Ramsamujh,
Rambachan S/o
Ramsamujh, Ramsevak
S/o0 Munnilal.

595

130

596

Private

Agriculture

0.1

Smt. Jamwanti Kunwari
D/o Ganesh Prasad,
Suresh Chandra Pandey
S/o Sheetal Prasad
Pandey

596

131

597

Private

Agriculture

0.0434

Angad Prasad S/o
Rambharose
597

132

598

Private

Agriculture

0.0489

Angad Prasad Pandey
S/o Ram Bharose Pandey
598

133

599

Private

Agriculture

0.0141

Dukhiram S/o Suryabali,
Sangamlal S/o Suryabali
599

134

600

Government

Non-Agriculture

0.0256

Chakmarg
600

135

601

Private

Agriculture

0.0743

Smt. Minti, W/o Mohan,
Mrs. Rajrani, W/o Shiv
Prasad,
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136 602 Private Agriculture 0.2645||Anwarulhassan S/o
Shafkat Ali
602
137 608 Private Agriculture 0.2172||Parvati W/o Indrajeet,
Pankaj Kumar S/o
Indrajeet, Pyarelal S/o
Ramnarayan, Hemraj S/o
Ramnarayan
608
Village: Tappe Sipah
138 11 Government Non-Agriculture 0.1336|[Railway
11
139 130 Government Non-Agriculture 0.0865|[Railway
130
140 132 Government Non-Agriculture 4.5744||Railway
132
141 134 Government Non-Agriculture 0.2532|[Railway
134
142 135 Government Non-Agriculture 0.1328|[Railway
135
143 136 Government Non-Agriculture 0.0161|[Railway
136
144 138 Government Non-Agriculture 0.1014{[Railway
138
145 139 Government Non-Agriculture 0.0088|[Railway
139
146 141 Government Non-Agriculture 0.0718|[Railway
141
147 142 Government Non-Agriculture 0.007(|Railway
142
148 144 Government Non-Agriculture 0.0284{[Railway
144
149 145 Government Non-Agriculture 0.008(|Railway
145
150 147 Government Non-Agriculture 0.0267|[Railway
147
151 148 Government Non-Agriculture 0.3145|[Railway
148
152 149 Government Non-Agriculture 0.163|[Railway
149
153 151 Government Non-Agriculture 0.0155|[Railway
151
154 153 Government Non-Agriculture 0.1057||Railway
153
155 154 Government Non-Agriculture 0.1148|[Railway
154
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156

156

Government

Non-Agriculture

0.0082

Railway
156

157

157

Government

Non-Agriculture

0.138

Railway
157

158

222

Private

Agriculture

0.069

Afzal Ahmed Khan S/o
Mohd. Igbal Khan,
Naseem Khan and
Nadeem Khan S/o
Mansoor Ahmed Khan
and Md. Hadisun Nisha
widow Mansoor Ahmed
Khan, Mahmood Ahmed
Khan S/o Abdul Hakeem
Khan, Mohd. Tabish
Mumtaz S/o Mumtaz
Ahmed Khan, Khalid
Ahmed Khan, Rashid
Ahmed Khan, Shahid
Ahmed Khan, Sajid
Ahmed Khan S/o Mohd.
Nizamuddin Khan,
Railway District Board
222

159

223

Government

Non-Agriculture

0.0089

Railway
223

160

224

Government

Non-Agriculture

0.0017

Railway
224

161

225

Government

Non-Agriculture

0.1537

Railway, P.W.D.
225

162

226

Government

Non-Agriculture

0.075

Balu, P.W.D. Railway
226

163

228

Government

Non-Agriculture

0.0233

P.W.D.
228

164

231

Common

Agriculture/Non-
Agriculture

1.828

Mayanskar Dev Singh
S/o Yashdev Singh, Mu.
Maharaji Widow
Mahadev, Railway
Category - 5, Road
Public Works
Department

231

165

47

Private

Agriculture

0.2118

Amir Khurshed Ahmad
S/o Khurshid Ahmad &
Talat Fatma W/o
Khurshid Ahmad, Mohd.
Azam S/o Mohd. Khaliq
47

166

49

Private

Agriculture

0.0664

Mrs. Mehtab Bano wife

of Shafi Ahmed, Mohd.

Azam S/o Mohd. Khaliq
49
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167

50

Private

Agriculture

0.1161

Amir Khurshed Ahmad
S/o Khurshid Ahmad &
Talat Fatma W/o
Khurshid Ahmad, Mohd.
Azam S/o Mohd. Khaliq
50

168

51

Private

Agriculture

0.1211

Aamir Khurshid Ahmed
S/o Khurshid Ahmed and
Talat Fatma W/o
Khurshid Ahmed,
Jagmohan S/o Garibe,
Rameshwar S/o Jag
Prasad, Smt. Nirmala
Devi W/o Hansram,
Shyamlal S/o Ram Autar
51

169

52

Private

Agriculture

0.095

Dinesh S/o Jagmohan,
Lalita and Prabha D/o
Jagmohan and Nirmala
widow Jagmohan,
Rakesh Kumar S/o
Jagprasad, Raju S/o
Jagprasad, Rampratap
S/o Jagprasad,
Rameshwar S/o
Jagprasad, Shyamlal S/o
Autar, Smt. Nirmala
Devi W/o Hansram Smt.
Iram Fatma W/o
Azizullah, Shyamlal S/o
Ramautar

52

170

54

Private

Agriculture

0.0042

Dinesh S/o Jagmohan,
Lalita and Prabha D/o
Jagmohan and Nirmala
widow Jagmohan,
Rakesh Kumar S/o
Jagprasad, Raju S/o
Jagprasad, Rampratap
S/o Jagprasad,
Rameshwar S/o
Jagprasad, Shyamlal S/o
Autar, Smt. Nirmala
Devi, W/o Hansram
Mohd. Azam S/o Mohd.
Khaliq

54

171

56

Private

Agriculture

0.096

Dinesh S/o Jagmohan,
Lalita and Prabha D/o
Jagmohan and Nirmala
widow Jagmohan
Rameshwar S/o

Jagprasad, Smt. Nirmala
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Devi W/o Hansram,
Shyamlal S/o Ramautar,
Mohd. Azam S/o0 Mohd.
Khalik, Smt. Dhanpata
W/o Ramwaran, Smt.
Nirmala Devi W/o
Keshavram, Smt.
Shyamadevi W/o
Rameshwar, Raji Ahmed
S/o Samiullah.

56

172

57

Private

Agriculture

0.057

Smt. Iram Fatma W/o
Azizullah, Mohd. Azam
S/o0 Mohd. Khaliq

57

173

58

Private

Agriculture

0.0009

Talat Fatma W/o
Khurshid Ahmed, Aamir
Khurshid Ahmed S/o
Khurshid Ahmed

58

174

91

Government

Non-Agriculture

0.0876

Railway
91

Total”

22.4416

[F. No. NHAI/26016/L.A/2023/Notification/PIU/Lucknow/3D]
SHAIKH AMINKHAN, Director
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